
Date of receipt Amount claimed Amount of claim 
admitted

Nature of claim Whether related party? % voting share in 
SCC, if applicable

1
Rathod Khevan 
Rameshchandra 18.03.2021

1,62,298.00            
1,62,298.00         N.A. No 0.01                         

- - - -
Nil

2 Rajesh Babubhai Chaiya 17.03.2021 66,425.00               66,425.00            N.A. No 0.00                         - - - - Nil
3 Bhim Bahadur Thapa 23.03.2021                69,743.00 69,743.00            N.A. No 0.00                         - - - - Nil
4 Gatikrishna Pany 27.03.2021             1,93,813.00 1,93,813.00         N.A. No 0.01                         - - - - Nil
5 Lakhan Ruplal Mehta 17.03.2021             1,35,615.00 1,35,615.00         N.A. No 0.00                         - - - - Nil
6 Rama Mulgir 22.03.2021                81,212.00 81,212.00            N.A. No 0.00                         - - - - Nil

7
Ramjibhai Amthubhai 
Shrimali 20.03.2021

               74,863.00 
74,863.00            N.A. No 0.00                         - - - - Nil

8 Sanjay Bajirao Gaikwad 22.03.2021                81,212.00 81,212.00            N.A. No 0.00                         - - - - Nil
9 Gyanchand Kushwaha 22.03.2021                44,760.00 44,760.00            N.A. No 0.00                         - - - - Nil

9,09,941.00            9,09,941.00         0.03                         

Sl. No. Name of 
authorised 

representativ
e, if any

Name of workman Amount of 
contingent claim

Annexure 5

List of operational creditors (Workmen)
(Amount in Rs.)

Name of the Corporate Debtor:Gran Electronics Private Limited; Date of Commencement of Liquidation: 12th February, 2021; List of Stakeholders as on date: 3rd March, 2025; Name of IP: Ms. Jovita Reema Mathias; Process Number: 1; Last 5 digits of registration number: 10941

Amount of claim 
not admitted

Remarks, if anyDetails of claim received Details of claims admitted Amount of any 
mutual dues, that 

may be set off

Amount of claim 
under verification


